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(iii) Majors 6 

(iii) Ordnance Officer <Clv) 

(iv) Executive Engineer 

( v) Assistant Executive 
Engineers 2 

(c) The cases are still under trial 
In the courts of Special Judges 
appointed for the purpose. 

(d) According to ·authoritative 
legal opinion these ca<es cannot be 
tried by Court Martial but only by 
Special Judges under the Prevention 
Of Corruption Act. 
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NaUonal Deleace Fund 

H1. Shrl KoUa Venltalab: Will the 
rrtme Mlnla&er be pleased to •tale 
the total amount of contributions 
received from the people of Indian 
oriain living in diJl'erent foreign 

countries to the National Defence 
Fund since the 5th August, 1965? 

The Prime Minister and Minister or 
Atomic Energey (.Slu'i Lal Babadur 
Shastri>: According to the existing 
procedure, contributions for the 
Nationa l Defenc:e Fund in foreign 
countries are required to be received 
by our Mi,,sions abroad whQ l\lfQrd 
necessary credit for the same in the· 
Missions' accounts which arc received 
and adjusted by the Accountant.-
General Central Revenues in due 
course. The details of the Individual 
contributors are not received . In 
certain cases contributions to the Fund 
by persons residing abroad are sent 
tl1rt!·ct by the donors to various col· 
lectin1i agencies all over the country. 
Such remittances are not routed 
through the accounts of our Missions. 
The n"tionality of <uch donors is not 
known in all C3ses. In view of thcse-
re~ scin~ it i5 not possible to furnisk 
the information requi red in this ques-
tion without very detaHed enquirie• 
from •II our Missions abroad from all 
the collecting centres in India. The:r 
in turn might have to enquire about 
their nationality etc. from the donors. 
These e nquiries are not considered to 
be practicable. 

Survey of Unemployed Persons 
IA Kerala 

528. Sbrl A. K. Gopalan: Will the 
Minister of Labour and Employment 
be pleased to stat~: 

(a) whether there is any scheme 
for conducting a surv<?y of unemploy-
ed person• in Kerala bv the State 
Bureau of FA:onomics and Directorate 
of Employment; 

(b) if so, when it will begin; anti 

(c) the names of the districts setcet-
ed for this purpose! 

The Minlsler ol Labolll' ud Employ~ 
ment <Sbrl D. SaaJlva11a>: (a) Yes. 

C:t>) The su.rvey commenced oi. 
18-9-196~ and is in progress. 

( c) All the II diolrlcts of the State 
will be covered by tbe survey. 




